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LOK SABHA 

Friday, August 4, 1'67/Sravana 13. 
1889 (Saka). 

The LOk Sabhu met at Eleven of the 
Clock. 

ORAL ANSWERS TO QUESTIONS 
[MH. SPIl:AItER in the Chair] 

Re. Q. 1587 
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laerease in the price Of Controlled 
varieties of Cloth 

+ 
'1587. Sbri Madbu Limaye: 

Sbri S. M. Banerjee: 
Dr. Ram Maaobar Lobia: 
Sbri Georce Feraaades: 
SJart Ram Sewak Yaclav: 

Will the Minister of Commeroe be 
pleased to state: 

(a) whether Government have 
taken a decision to increase the price 
o! the controlled varieties of cloth by 
4-1!2 per cent; 

(b) whether this increase will not 
,ive a spurt to ri ~  of olhel' articles 
of consU'fIIption; and 

(c) its general impact on the cost 
of living index' and on the demands 
for increase in D.A. by Government 
and non-Government Employees? 

TIle Mlallter of Commerce (Sbrl 
Dlaeeh 8lal'lI): (a) There is no auch 
proposal. Government are not con-
sidering any increase in the price. of 
the controlled varieties of cloth. 

(b) and (c). Do not arise. 
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Shri S. M. Banerjee: I would like 
to know whether it has been brought 
to 'he notice of the Hon. Minister 
that though the prices of the controll-
ed ari~ i  of cloth are stamped on 
them, during any festival. whether Di-
wali, Holi or Id, the prices go up at 
least by 10 per cent even of the me-
dium and coarse cloth which are 
'3upposed (0 be controlled items. I 
would like to know what steps Gov-
ernment contemplate to take with the 
help of the state Governments to see 
that the prices are the same as those 
stamped on the cloth. that they do not 
increase, and whether any aPparatus 
is there either with the Central Gov-
ernment or with the State Govern-
ment to see that the prices of fine 
and superfine cloth are not increased 
abnormally high. 
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oSlarl S. K. Tapurlah: Though my 
.hon. friend Shri Madhu Limaye has 
.just now cited that the profits have 
gone up, what he has not menlione.J, is 
that most 01 the mills which he men-
tioned from .the statement are not 
purely eotton textile mills, but also 
subsist as a man-made fibre indUltry, 
and the profits have not considerably 
gone U)) ot cotton 1 extiles. May I 
ask the Minister whether it is a fact 
that the return on the cotton textile 
mills only as compared to the invelt-

menthas gone down, ud. abo . .. 
. compared to the increue ill the sale 
ever the period, the pl'l'Centa,e of re-
turn has gone down or not? 

Sbrl D__ SJDrb: All theae Ire 
varibus stathstics that come from time 
to time, but we mould look at the 
general prosperity which I do 110\ 

think has gone down where indivi-
dulll units are concerned; there are, 
on the· other hand, certain .maller 
textile mills, what we call the marli· 
nal and weak textile mills. Theyo are 
certainly affE'cted. .  . 

Shri Anantrao PatU: May I know 
whether there is any possibility 01 
increase in the price of controlled 
cloth bY the e"pected increHe in .the 
floor pirp of cotton, and if so, what 
will be the percentage? .. 

Slarl Dinesh SIn,h: I would reques\ 
the hon. Member to wait till I an-
nounce the cotton policy . 

Shri M. Amersey: In consideration 
of the general demand of the House 
tha t the cloth prices should be re-
duced, will the Government think ot 
reducing the ~ry heavy excise duties 
which are a big portion in the make-
up 01 cloth prices? 

Shrl Dinesh Sinl'h: No such reduc-
tion is contemplated. 

Shrt A. S. SaJgal: May< I know whe-
ther the Government is contemplat-
ing to appoint a committee to look 
after the prices of cotton which are 
being increased day by d:lY? 

Shri Dinesh Sinl'h: There is a Cot-
ton Advisory Committee; It advisel us 
on this matter, and no other com-
mittee for this spec1fic purpose is cOn-
templated. 

Bhrl H. N. MlDkerJee: In vtew of 
the fact. that in a couple of montlW 
time thE're would come the Puja in 
WeRt Bp.nl!al. and Dusgerah all over 

~ country and Diwali shortly to 
follow. may I know if the Govern-
ment is /foing to take special care to 
see that the rise In pricel, If It Is 
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unavoidable, is Dot beyond the limit 
'which our -people OlIn endure in the 
1Jresent circU'IJIBtances? 

Sbri Dinesb Slqh: I said just now 
that we are not contl!mJilBtinl any 
rise in prices, and we shall look into 
the queStion of extra supplY'. Usually, 
the mills themselves arrange more 
'Iup'plies on these oCClllsions. 
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Shrl BaDea: In view of the fact that 
the cotton growcrs have been com-
plaining for a lon, time that the cei-
lin, price that has been fixed is not 
reasonably high and the millowners 
themselves have represented to Gov-
ernment to allow this ceiling to be 
raised and in view, further, of the 
fact that the superfine and fine cloth 
are purchased only by the upper 
middle-class people and the rich peo-
ple, why ill it that the Government 
4110 not think in tenns of aUowin, the 

ceiling price for cotton to be raiaecl 
and not })Other abOut the priceot 
these supl!rftneand BneclOth Jtlc.! 

.. 81ari DiDeIIa '8iaP: The QDly pOint; 
in this connection is that the coarse 
is made oilt of the '.ame cotton. 'It is. 
a question of incrliase of ceiHaa 'lit .u. 
cotton, which will mean also an io-
creaSe in the ceiling price of CottoD. 
which is used for producing the other. 
val'ieties-(InteTr1£ption) 

Shrl Rap: It depends on the' 
staple used. 

Shri Dlilesh Siqh: The generill de-
mand, which Prot. Ran.. knows, is· 
that they want uS to do away with the 
ceiling price ot cotton so that the 
cotton growers may have enough as 
the market demands, 'whiCh wfil also. 
mean that the rise in the price of 
cotton that is used is also for the 
coarSe cloth; not only for superfine 
and fine cloth. That is the onlY' point. 
But I would beg of the HOUGe to wait: 
till I announce the policy. 

Dr. A. G. Sour: What is the per-
cpntage of cloth that has been con-
trolled? 

Shrl DlDesh SIoCh: Approximately 
40 per cent of the mill-made one. 

Shri Lobo Prabbu: May I enquire' 
frO'm the hon. Minister if the price of 
cloth is not largely influenced by 
Government policy? I refer to the cost 
added to the cloth, call it cess or sub-
sidy; the Khadi subsidy, the bIlnd-
loom subsidy. I refer to the cost 
added to the cloth, it cess Or sub-· 
lower price of controlled cloth. There-
fore, I am not referring to the ques-
tion alreadY' asked about that. May I 
enquire from the Minititer whether 
he would make it clear to the pubJl" 
of this country that 80 per cent--:l 
have made some calculations-of the 
pr ice of cloth is not paid either to the 
grower or to the manufacturer or to 
the dealer, but is paid to Govem-
ment? 
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SIIri DiD_ &billa: Whatever does 
Dot go to the manufacturer or dealer 
or p.roCIucer foes to the people of the 
COUlltry. 
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I'lueIGa Of Fair Prloe ., ....... 

'·1511. Slari Ram Kisba.a a ..... : 
SIlrI K. M. AImIJaaa: 
SIIrI VaslllleYllD. Nair: 
I d ~  

Sllri P. C. AIliaIaaD: 
Shn BIloceaar. Itaa: 
8Iiri ~ .8..,.: 
9bri .... -GepaI SIIItIW1iIe: 
Sbrl A.. Sreedbana: 
1ftan MallIidatbllDlld •• : 
Sbl'l 1[. LaIIIb,..: 
Shri E. 11: • .Nar .. ar: 
Shri 8radhakar SUpaUr: 
·Slu1 P. VlsWlillbb ...... : 

Will the Minister of Co__ be' 
pleased to refer to his 9tatement made· 
ill Rajya Sabha on the 11 th April, 
1967 and state: 

(a) whether Govermnent have re-
ceived the report from Tariff Com-
mission regarding the fixation of a 
fair price for rUbber; 

(b) if so, the recommendations 
made therein; and 

(c) the action taken thereon? 

'nIe Minister ofCommeree (8brl. 
Dlnesh Slnrh): (a) Yes, Sir. 

(b) and (c). The Tariff Commis-
sion's report h still undet· the consi 
deration of Government. A decision Ilr 
likely to ~ arrived at shortly. A 
copY' of the Report as also a resolu-
tion containing Government's deci-
sion thereon will be laid on the Table· 
of the House. 
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